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in the country but a private llrm in 
Delhi -claims to have produced the first 
colour TV receiver set to be made in the 
country, 

(b). No decision baa been taken by 
Government rerarding introduction of 
colour TV. 

(C) . No, Sir. 

(d). Does not arise. 

News Item Captioned "West BeIl,al 
Resents statement on Governor's 

Purse" 

1162. SHRI JYOTIRMOY BOSU: Will 
the Minister of lIOME AFFAIRS be 
pleased to state: 

(a) whether his attention hal been 
drawn to a news item published by the 
Business Standard, Calcutta, in its issue 
dated Februuary 13, 1980 under the 
Caption ·'West Bengcll resents state-
ment on Governor's purse"; «nd 

(b) If so, what are the facts there-
ot 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF BOMB AFFAIRS 
(SHRl YOGENDRA MAKWANA): (a) 
Yes, Sir. 

(b) The report in the neWs-Item that 
such Q statement was made by anyone 
In the Ministry of Home Affairs is not 
correct. 

Comments made agaiDst Penon. b7 
CommissiOlls of Inquiry 

1163. BHRI JYOTIRMOY BOSU: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the names ot persons against 
whom each Commission set up under 
the Commission of Inquiry Act by the 
two previous Central Governments to 
enquire into allegations of emergency 
excesses as well as other allegations 
relating to misuse of Government 
machinery for personal and political 
purposes has made adverse comments 
and nature of such ad_verse comments 
In each case; and 

(b) what action, if any, has been * 
ill being ta.ken on the fin4iwt. 01 .~ 
Commissions? 

TIlE MINISTER OF STATE IN Tl@ 
MINISTRY OF HOl'vI}t~ AFFAl$ 
(SHRI YOGENDRA MAKW ANA): (~. 
and (b) . The names of persons cotn.-
mented upon adverely and the nature 
of such adverSe comme.ats in each ca. 
are given in the reports sunmitted b7 
the Conunissions of Inqul1~Y. 

These reports were placed on ihe 
Table of the Lok Sabha. The memo.. 
randa ot action taken on the findinp, 
except in the case of the recommenda-
tions made by the Commission of In .. 
quiry on Maruti Affairs, have also 
been placed on the Talble of the Lok 
Sabha. 
::'urvey Of Crimes by a Press Team 

1164. PROF. MADHU DANDAVATB: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that a 
survey by a press team in Januar,.. 
1980 revealed tha t crimes in Delhi 
were on the increase; 

(b) if so, it does not conflict with 
the version of the Delhi Police that 
the crime tendencies in Delhi were 
On the decline; and 

( c ) if so, whether the conflict bet-
ween the two assessments Of crime iD 
Delhi is due to the idct that the Delhi 
Police is concealing the factual posi-
tion of crimes in Delhi? 

THE MINISTER OF STATE IN Tlbr 
MINISTRY OF HOME AFFAIRS 
(SHRI YOtiENDRA MAKWAN6~): (a) 
to (C). Government's attention haa 
been drawn to the ·~r1te-ups in the 
Indian Express ot 2-2-1980 and 6.2.1981 
aDd to the Editorial in t~ Times 01 
India dated 11.2 .. 1980. TheSe news-
paller reports themselves indicate tbat 
no systematic clty-wide survey was 
undertaken. What appears to have 
been done was collecion ot SOttle in-
formation about individual cases from 
a few places in the cIty. No v.a1ld ('Oil-
elUSion could be drawn about the 
crbne situation on the basis ~ pu01a 
lDformation. The oomparative _M 
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.:r crime under various heads .tor the 
Ant two month of this year as (."Om-
pared to the figures for the correspond-
ing period in 1979 indicate an over all 
tm.provement, in the crime situation 
In Delhi (Statement attached). Crime 
bulletins are issued by Delhi Police as 
in the past, and there has been no at-
tempt On the part of Delhi Police to 
conceal any factual inrormati ... 

Statement 
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DeterloratiOll ba Crime Situatio. ill 
DeIhl 

11&6. 8HlU JYOTI.RMOY BOSU: 
WID the Mini.ter Of HOME AFFAIR! 
lte pleased. to state: 

(a) what are the reaeoJla for 2!luch 
a fast deteriorati~ crime situation 
hi. Delbl; 

(b) whether he haa seen the strie-
ture qa.t.ut the Delhi Police b7 the 
lIigh Court which has beea upbeld 
tty the Supreme Coun; 

(.) ., .0, .. aonn..-t'. r.dIoa 
Wereto;... . IiIAt-. l ) • ~.; _ 

(d) the number of daeoities, mur-
ders, highway robberies in the 
Union Territory of Delhi in the 
months of December, 1979 and 
January and February,. 19801 

XHE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGEND'RA MAKWANA): <a) 
The comparative crime figures under 
various heads tor the first two month 
of this year, as shown in the statement 
attached herewith, indicate that there 
is improvement in the crime situation 
in Delhi. 

(b) and (C). The Delhi High Court 
in their judgement in the case of 
Hari Ram VS. Commissioner of Police 
Delhi, etC., have warned tile police offi-
cers to be mOre careful In future while 
filing affidavits. This cannot le said to 
be a stricture as such against Delhi 
PoliCe. 

(d;) The figures .are indicated 
below:-

Cr imt'" Hr-ad I)f'rt"'mh~r .T :lIlUan Feb-
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Dacoity 15 II 

MUt cit"-r :.tnd i~.ttt"'l1lpt 

to m'Irckr 78 78 
Robb~ry ft2 72 
R.iot~ 65 34-
Snatchin,; 30 1l'J 
Hurt'" ~q2 275 
EurglalY . ~i-2 555 
Cyc1~ thC"ft q2J 952 
Mi~c. thefts 266e 2718 
M. V. th~ft 55'1 ..,86 
Mi~c. I.P.C. 1657 1597 

Total I.P.C. . 6905 637i 




